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th April and 26th April to 14th May, 1976

(Sm::nth Session).

(13) Dr. Laxminarayan Pandeya .

(14) Shri Phool Chand Verma

6th February, 1
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. 6th Pebruary, 1976 (Fifteenth Scssion ) srd &8th March
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(Sixteenth Session). ’

Is it the pleasure of the House that
leave as recommended by the Commit-
{ee may be granted?

SEVERAL HON. MEMBERS: Yes.

MR, SPEAKER®' The Members will
be informed accordingly.

12.02 hrs,
PUBLIC ACCOUNTS COMMITTEE
Two HUNDREDTH REPORT

SHRI H. N. MUKERJEE (Calcutta-
North-East): I beg to present the Two
Hundredth Report of the Public Ac-
counts Committee (1975-76) en Action
Taken by Government on the recom-
mendations contained in their Hundred
and Sixty-seventh Report (Fifth Lok
Babha) on Foreign Participation or Col-
laboration in Ressarch Projects iIn
India—Department of Health.

12.03 hrs.

STATEMENT RE. PRICE, PROCURE-
MENT AND DISTRIBUTION POLICY
OF RABI CEREALS FOR 1976-T7
MARKETING SEASON

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
AND IRRIGATION (SHRI ANNA-
SAHEB P. SHINDE): The recommen-
dations of the Agricultural Prices Com-
mission on the price and prorurement
policy for the 1976-77 Rabi Marketing
Season were discussed with the Chief
Ministers/Food Mimsters of the man
wheat producing States.

After careful consideration, it has
been decided to accept the recommen-
dation of the Agricultural Prices
Commission to maintain the procure-
ment price for wheat at Rs. 105/- per
quintal for all varieties. The issue
price of wheat for stocks released from
the Central Pool for the public dis-
tribution system will also be main-
tained at Rs. 125/- per quintal as at
present,



policy of Rabi Cereals (Stat,)

[Shri Annssaheb P. Shinde]

The Government will continue its
policy of maximising procurement for
the purpose of building up buffer stock.
The all.India target of wheat pro-
curement has b~en fixed at 35198 mul-
lion tonnes. The Invenuives Bonus
Scheme for supplies of wheat to the
Central Pool will be continued in order
fo maximise procurement. The
bonus amounts will be utilised by the
State Governments for providing fer-
tilisers ang other inruts to the far-
mers.

In the inferest of maximising the
procurement, restriclions will be con-
tinued nn the \ntor Stote movement of
wheat. Each State will be trealed as
a separate zone for oi: Dose: of move-
ment of wheat ang wheit poodu s
ag during las{ ¥ ar. The made of pro-
curement such ag puichases in rogu-
latad markets and/o- throuen g ws-
tem of levy will Le deecided by the
State Governmenis, The mnrketing
of wheat within th: State will be
regulateq by the stnta Govanments
through such adminisuative/statutcry
measures ag InAy he considered neces-
sary by them.

Government's attention has been
drawn to ihe falling prices of barley
and gram and it is aperehendcd that,
with the arrival of the new crop, there
will be steep fall in their orices Price
support operations would Lc arran-
ged for purchase of barley and gram
as and when 1t becomes necessary,

Government are anxious to ensure
that the interests of the farimers are
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fully protected and in no case should
any producer get for foodgrains of fair
average quality less than the pro-
curement price fixed by 1the Governs
ment. It is hoped that, with the co~
operalion of the State Governments,
it would be possible to achieve this
objective as also to reach ihe procure-
ment targets fixed for the various
States and bring about an overall im=
provement in the food economy.

12.05 hrs

GUJARAT BUDGET, 1974-77-. GENE.
RAL DISCUSSION AND DEVM ANDS*
FOR GRANTS

AR. SPEAKER: We will now toke
up items Nos. 9 and 10 together. For
Generul Discussion and voling on the
Demcnds for Granig in respect of the
Burlgel for the State of Guiarat for
the year 1976-77. the time allotled is
2 hours. Motion moved:

“Thaj the respeciive sums not ex-
ceeding the amounis on Revenue Ac-
courds and Capital Aceount shown
in the third ¢clumn of the Order
Paper, be granted to the President
out of t{he Consolidated Fund of
Gujarat to defray the charres that
will come in course of paymuni dur-
ing {he year ending the 2lst day of
March, 1877, m respect of the heads
of demands entered in the second
column thereof against:

Demands Nos 2, 3, 5 to 12, 14 to
20, 22 to 31. 33 to 6U, 62 to G2 and 71
to 7"

Demands for Grants (Gujarat), 1976-77

No. Amourt of D.mand for
of Nume of Demard Grant submitted to the
De- Vote of the House
mand
r 2 3
Revenue Capital
Rs. 5.
2 Council of Ministcrs . . . . . . 10,79,000 -
3 Elections . : . . " . . . 1,42,17,000 ..

sMoved with .the recommendalionsof the President.



